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NATIONAL COMPANY LAW TRIBUNAL
CHANDIGARH BENCH
Corporate Bhawan, Plot No.4-B, Sector 27-B, Ground Floor,
Madhya Marg, Chandigarh-160019.
Phone No.0172-2639422

Email id: registrar-chdi nclt.cov.in

Date: 12.05.2022
NOTICE

Processing applications through E-filling was made mandatory in NCLT Chandigarh w.e.f from
26.06.2020. It was however, seen that petitions/applications field in the E-filling system prior
to 26.06.2020 are pending in the system, without any follow up. A list of such cases is given
in Annexure-A to this notice.

Hence, by way of this notice all parties/representatives/advocates/applicants are informed
to take follow up action on the pending petitions/applications and prosecute the same, if it is
necessary, failing which all such Petitions/Applications filed in the E-Court system prior to
26.06.2020 will be treated as not pursued and archived after a period of 21 days from the
date of this notice. No further notice will be given.

All concerns are directed to take follow up action within the period of 14 days from the date
of this notice (List enclosed).
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Annexure-A

Sr. No. Date of Case Type Dairy No. Title of case Section Comments
Filling
1. 11.09.2019 Company Application (1.B.C) 0404114/01311/2019 | Arvind Choprpa Rules11 of NCLT | Hard copy not filled
2. 27.01.2020 Interlocutory Application 0404114/01219/2020 | Anoop Sood, 19(2) Hard copy not filled
(I.B.C),19(2) M/S D.P.D industries Itd
V/s
Devinder Pal Dhawan
3. 18.03.2020 Company Petition (I1.B.C) 0404112/01444/2020 | Sree Jee Enterprise Section- 9 Hard copy not filled
V/s /s raft Steel (UNA) Pvt
Ltd
4, 18.03.2020 Company Petition (1.B.C) 0404112/01444/2020 | S.K Traders Section- 9 Hard copy not filled
V/s
M/s Crest Steel (UNA) Pvt
Ltd
5. 08.06.2020 | CA(A) Merger and Amalgamation | 0404116/01316/2020 | DLF Emporio limited Sec.230-232, Sec- | Hard copy not filled
(companies Act)
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